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EFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

WESTERN ZONE BENCH, PUNE

ORIGINAL APPLICATION NO. 108 OF 2022

Nandkumar Waman Pawar Applicant
Versus
Maharashtra Industrial Development Corporation & Others Respondents

AFFIDAVIT IN REPLY ON BEHALF OF RESPONDENT NO. 3

I, Suresh Sarangdhar Joshi, age 44 years, working as the Joint Director, Industrial Safety and

Health, Kalyan, District: Thane, and duly authorized by Respondent No. 3, solemnly affirm

and state on behalf of Respondent No. 3 (Director, Industrial Safety and Health, Mumbai) as

follows:

I

]

[ state that I have read the order issued by the Hon’ble National Green Tribunal,
Western Zone Bench, Pune, in O.A. No. 108/2022, dated 8th August 2024, specifically
paragraph 6. The Hon’ble Tribunal has directed the conduct of a study regarding
illegal encroachments and additional constructions undertaken by the industrial units
in the Dombivali Industrial Area Phase 1 and Phase 2 and to submit a report within
three months.

[ respectfully submit that I have reviewed Paragraph 16 of this Tribunal's judgment
dated 25/06/2021, passed in O.A. No. 134 of 2021. The purpose and scope of the
committee formed in O.A. No. 134 of 2021 and the directions given by the Hon’ble
Tribunal in this matter are distinct. In this case, the Hon’ble Tribunal has directed the
said committee to conduct a survey concerning the subject matter of illegal
encroachments and additional constructions in the Dombivli Industrial Area, Phase 1
and Phase 2, which fall within the purview of Respondent No. 1, i.e., the Maharashtra
Industrial Development Corporation (MIDC).

[ further submit that, based on formal discussions with the officers of the MIDC,
during .'meetiug dated 12/12/2024 a survey regarding illegal encroachments and

Pagel]4



910

additional constructions in the aforementioned area has already been undertaken by

the officers of the MIDC.

Prayer : Thumbly pray that the Hon'ble Tribunal may be pleased to exempt the committee
constituted in O.A. No. 134/2021, chaired by the Director, Industrial Safety and Health,

as such actions fall beyond the scope and mandate of the said committee.

Hence the Affidavit.

(Suresh Sarangdhar Joshi)
Joint Director,
Industrial Safety and Health,
Kalyan.
Place : Kalyan, Dist. Thane

Date :2 3 pE 2024
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VERIFICATION

I, Suresh Sarangdhar Joshi, age 44 years, working as the Joint Director, Industrial Safety and
Health, Kalyan District: Thane, hereby solemnly affirm on behalf of respondent no.3 that the
contents of this affidavit are based on official records and information available to me, which

[ believe to be true and correct to the best of my knowledge.
'[37-1 ntr
Signed and affirmed at Mlyﬁbai on this __ day of December 2024.
e J DEC 2024

Deponent
Suresh Sarangdhar Joshi
Joint Director, Industrial Safety and Health,

Kalyan District, Thane

PIact/;'&mbﬁiPu NE / HGYED AND REGISTERED AT
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M. B. SONAWANE

(Signature and Seal of the Notary) NOTARY G%\:‘Té OF INDIA .
P

Before me:

- NOTARIAL
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE
ORIGINAL APPLICATION NO. 108 OF 2022

Nandkumar Waman Pawar Applicant

Versus

Maharashtra Industrial Development

Corporation & others. Respondents
INDEX
Sr. No. | Particulars Page No.

1. Appearance Purshis on behalf of respondent &
no.3 ]

2. | Annexure — A Authority Letter &

3. Annexure — B Minutes of meeting dated 7-3
12/12/2024

fl

/e -
'-',P‘",’- ’
’&{j___...-—""")’ ~

(Suresh Sarangdhar Joshi)
Joint Director,
Industrial Safety and Health,
Kalyan.

Place: Kalyan, Dist. Thane
Date: / /2024
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IN THE COURT OF HON’BLE NATIONAL GREEN
TRIBUNAL WESTERN ZONE BENCH, PUNE AT PUNE

Original Application No. 108/2022

Nandkumar Waman Pawar --- Applicant
Vs.
Maharashtra Industrial Development

Corporation & Ors. --- Respondent

MEMORANDUM OF APPEARANCE

That the undersigned Asst. Government Pleader, Pune has been
engaged to appear and conduct the aforesaid matter on behalf of respondent

no. 3 i.e. Director, Industrial Safety and Health, Mumbai.

Pune ﬂg%awe
Date: 23/12/2024 Arunidhati S. Brahme

Asst. Govt. Pleader, Pune

W,
e

Respondent No. 3.
For, Director, Industrial Safety and
Health, Mumbai.
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